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the initial issued equity capital of JVC shall be Rs. Forty 
FIVe Lakhs (As. 45,00,(00). The JVC poropsed is expected 
to start its operations in February, 1995. 

The major areas of operation of the proposed JVC are 
development. promotion and execution in India and 
abroad, of business relating to Information Technology and 
systems integration 'or computer applications in Iron & 
St~, Mining and Matellurgical sector. 

(c) From the proposed JVC, SAIL will be benefited in 
terms of the following:-

(i) Earning revenue from its share of profits. 

(ii) Earning direct revenue by providing manpower 
'rom SAIL tor execution of projects in India and 
abroad. 

(iii) Earning of revenue as Technical know-howl 
LJcence fee for the systems developed by SAIL 
such as Computerised Materials Management 
System and Computerised maintenance 
Management Systems that would be marketed 
outside SAIL by the proposed JVC. 

(iv) Reduction in the costs of implementation ot major 
Information Technology Systems in SAIL plants 
such as Computerised Production Planning· and 
Control System. 

Allocation of amount to Bihar for Family Welfare 
Pl'OgnImme 

1737. SHAI RAM KRIPAL YADAV: 
SHRI MOHAMMAD ALI ASHRAF FATMI: 
SHRI HARI KEWAL PRASAD: 
SHRt AAJUN SINGH YADAV: 
SHRI KHELAN RAM JANGDE: 
SHRI S. SIVARAMAN: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state the amount provided by the Union 
Government for the various family welfare programmes 
and the amount contributed by the State Governments 
therein during the last three years, years-wise, and State-
wise? . 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(SHRt B. SHANKARANAND): Central Government 
provides assistance to the States for various Family 
Welfare Programmes including Direction and 
Administration, Training. Infrastructure, Child Survival and 
Safe Motherhood, Contraception and Information Education 
and Communication. Assistance provided by Central 
Government to Stales for lasl three years is given in the 
slatement enclosed. While State Govts. do provide outlays 
for Health activilies, including Family Welfare Programme. 

Statement 

Grants In aid (Cash and Kind) to the State 

(Rs. Lakhs) 

1991-92 1992-93 1993·94 
In cash In kind Total In cash In kind Total In cash In kind Total 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) 

1. Andhra Pradesh 5129.96 752.44 s8h2.40 6443.05 924.28 7367.33 9002.44 1683.05 10686.06 
2. Assam 1666.54 316.30 1982.84 2009.74 346.53 2356.27 2031.69 454.05 2485.74 
3. Bihar 4843.20 755.44 5398.64 5529.36 674.63 6203.99 8393.38 1405.70 97996.08 
4. Gujarat 2930.78 718.52 3649.30 5337.51 849.25 6186.76 8362.13 1490.93 9853.06 
5. Haryana 1400.00 326.60 1726.60 1762.96 431.91 -2194.87 2995.18 656.50 3651.68 
6. Himachal Pradesh 1965.70 83.32 2049.02 1032.63 139.49 1172.12 2026.48 204.28 2230.76 
7. J & K 1262.34 84.19 1346.53 959.13 56.61 1015.74 2085.36 188.74 2274.10 
8. Kamataka 2860.75 464.73 3325.48 3083.39 561.72 3645.11 4681.93 1086.49 5768.42 
9. KeraIa 1562.73 350.33 1913.06 3629.10 403.02 4032.12 4524.32 544.10 5068.42 

10. Madhya Pradesh 4871.07 963.58 S834.SS 5844.07 1580.97 7425.04 7360.31 2419.58 9779.89 
11. Maharashtra 5990.81 1105.45 7096.26 8261.10 1131.13 9392.23 9680.31 1985.21 11665.52 
12. Manipur 272.12 14.31 286.43 441.22 28.17 469.39 562.86 59.59 622.45 
13. Meghalaya 186.89 13.13 200.02 24257 22.43 265.00 266.39 29.15 295.54 
14. Nagaland 133.77 9.82 143.59 263.34 13.36 276.70 448.88 14.87 463.75 
15. Orissa 4253.73 395.08 4648.42 3226.72 485.02 3711.74 3637.17 856.00 4493.17 
18. Punjab 1715.45 322.58 2048.03 1885.94 S26.52 2412.46 2826.97 781.SO 3608.47 
17. Rajasthan 3701.94 549.12 4251.06 5014.50 906.00 5919.50 6365.72 1331.57 7697.29 
18. Sildcim 111.41 6.74 118.15 127.77 7.84 135.61 241.43 9.86 251.29 
19. Tamil Nadu 4778.86 454.90 S233.55 5090.47 697.60 5788.07 6636.79 1254.91 7891.70 
20. Tripura 222.91 21.17 244.08 274.51 21.69 296.20 770.86 55.32 825.98 
21. Uttar Pradesh 10413.14 1919.19 12332.33 16289.41 2578.51 18867.92 20515.53 3808.84 24324.37 
22. w..t Bengal 61134.33 593.54 7527.87 4455:11 819.84 5274.95 5755.80 1048.01 6803.81 
23. Arunachal 104.73 10.33 115.06 26.63 28.02 54.SS 46.18 18.38 64.56 

Pradesh 
24. Goa 103.13 19.84 122.97 118.36 9.26 127.62 122.84 13.77 136.61 
25. Mizoram 120.35 7.09 127.44 143.03 14.83 157.86 186.20 14.72 182.92 

87338.04 10267.74 77803.78 81491.82 13257.63 94749.25 109508.95 21415.69 130824.84 
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